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CALLING ATTENTION TO MAT-
TERS OF URGENT PUBLIC
IMPORTANCE

SITUATION IN EAST PAKISTAN AND
INCIDENTS AT MALDA

Mr. Speaker: I must refer to the
notices of calling attention that have
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been received. I have received two
notices, one form Shri Prakash Vir
Shastri and Shri Subodh Hansda and
the other from Shrimati Renu Chakra-
vartty. I wil] call Shri Prakash Vir
Shastri to read it. In his absence let
Shri Subodh Hansda read it.

Shri Subodh Hansda (Jhargram):
Under Rule 197, I beg to call the
attention of the Prime Minister to the
following matter of urgent public im-
portance and I request that he may
make a statement thereon:

“The outcome and the future
policy decided regarding the re-
port submitted by Shri. Rajeshwar
Dayal, Indian High Commissioner
in Pakistan, after studying the
situation in East Pakistan arising
out of the recent communal riots
there.”

Shrimati Renu Chakravartty (Bar-
rackpore): I must also mention that
these reports that have come in the
New York Times, reproduced in Dawn
are blood-curdling reports.

Mr. Speaker: She may also read her
notice,

Shrimati Renu Chakravartty: Sir,
under rule 197 of the Rules of Proce-
. dure and Conduct of Business, I beg to
call the attention of the Prime Minis-
ter to the following matter of urgent
public importance and to request that
he may make a statement thereon:—

“Issue of ‘Dawn’ of 10th May,
1962 reproducing blood curdling
accounts of riot affected victims
of Malda, West Bengal, written
by the Special Correspondent in
Pakistan, Mr. Robert Trombell
and appearing in New York
Times.”.

Tha Prime Minister and Minister of
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
Mr. Speaker, Sir, I must opolo-
gise for not being here at 11 o’clock.
I arrived here 5 minutes later. It had
escaped my notice that there is no
Question Hour today. Shrimati Renu
Chakravartty has referred to a report
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that has appeared, apparently, in the
New York Times. As I came here I
saw the issue of Dawn of the 10th
May. I have not read it fully. I have
had no time; but I read the headlines.
I was deeply shocked to read it. Mr.
Trombell went, it appears to Rajshahi
and he has given an account which
was supplied to him, presumably by
some officials as well as some of the
refugees and migrants who had gone
there. Now, the refugee and migrant
accounts are notoriously exaggerated
because they are excitedq and they
are not very good witnesses. But,
nevertheless, it is amazing that an
experienced correspondent of a res-
ponsible paper should have given such
accounts without further enquiry. He
has given accounts about what hap~
pered in Malda. It was not difficult
for him to go to Malda and emquire
there himself.

So far as we are concerned, we wel-
come any newspaper man, foreign or
Indian, to go to Murshidabad or Malda.
Murshidabad is a peculiar case. If
one reads the Pakistan accounts about
Murshidabad, one is aghast; and they
are blood-curdling, and call them
what you will; hundreds of people
killed. But, yet, according to us, in
Murshidabad nothing happened.
There was no trouble of the slightest
kind. It is no question of exaggera-
tion; it is a question of invention.
How does that come about? The best
evidence of that is that a Dacca news-
paper, the Pakistan Observer, sent a
specia] correspondent there. His re-
port says that nothing has happened
‘there. Strangely enough, that report
was repudiated by the newspaper
‘two or three days later. That repu-
diation does not alter the fact that
nothing happened at Murshidabad.

I shall now read a statement which
I have prepared. There might be
some repetition in it of what I have
already said. The unfortunate inci-
dents that occurred in March and
April last in West Benga] and in East
Pakistan, began in Malda district of
West Bengal on the 9th March, when
there was some quarre] or altercation
between a Muslim and a Santhal
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woman in Digirghat village over some
fruits which she was selling. The
woman was slapped and this subse-
quently led to a clash between the
Santhals and the loca] resident Mus-
lims in which several Santhals were
injured. No other Hindus were in-
volved in this, apart from the tribal
Santhals who decided to take revenge
by what they called a bitlaho, a tribal
form of revenge. Apparantely this
consists of burning of huts of the
others. They were, however, prevent-
ed effectively by the police and the
local authorities from doing so.

.On the 22nd March, in another vil-
tage nearby named Bilkanchan, there
was again some trouble between the
Santhals and Muslims during the
Holi celebrations. The Santhals at-
tacked the village and killed three
Muslims using bows and arrows for
the purpose. Eight Muslim houses
were set on fire, and in one of these, a
tragedy occurred. Six persons Mus-
lims—were killed when the thatched
roof collapsed. This also was not a
Hindu-Muslim riot, and only the San-
thals were concerned. The other Hin-
dus of the village actually gave shel-
ter to the Muslims during the trouble.
Firm action was taken by the local
authorities again, and the situation
throughout the district was brought
completely under control. The West
Bengal Home Minister toured the area
and arranged for assistance and re-
habilitation, of the families of those
who had suffered in the riot on Holi‘

day.

The Pakistan Deputy High Com-
missioner ang his First Secretary
asked to be allowed to visit Malda
district, and they were enabled to go
round several of the villages on the
5th, 6th and Tth April. They met a
large number of Muslims in various
villages, went to a mosque for their
prayers, meeting more people and
even addressed meetings at some pla-
ces in the presence of West Bengal
officers. We have had complaints that
the Pakistan diplomats did not adhere
to the pre-arranged itinerary and on
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occasions they met loca] residents pri.
vately. There was some little troubie
on their trying to take photographs
when they were told that this couid
not be allowed.

Unfortunately, the Pakistan Depuly
High Commissioner’s visit had an un-
healthy effect on the resident popula-
tion, and there was recrudescence of
trouble in some of the areas in Malda
district again between Apri] 16th and
20th. The Pakistan newspapers re-
ported that over a hundred people had
been killed and six hundred houses
and shops had been looted and burnt,
ang 1500 girls haq been abducted, and
hundreds of people had crossed over
into Pakistan. The facts are that bet-
ween the 16th and 20th April there
were four Muslim deaths and about
thirty six Hindus and twenty-cight
Muslims were injured. After April
20th, there has been no trouble in
Malda district. We informed the
Pakistan Government officially, in a
note dated 27th April in answer to
their protest note, that there had been
no incident in Malda after April 20th.
Over seventy persons had been arrest-
ed immediately and law and order hai
been again fully restored and, so far
as we know, there has been no abnor-
mal migration from Malda across thee
border into Pakistan.

Not content with exaggerated reports
of incidents in Malda the Pakistan
newspapers headlined: “Fresh out-
break of violence in Murshidabad”.
The Pakistan Times of April 26th spoke
of 150 Mulslims having bean killed in
Murshidabad, etc. Then the Pak‘istqn
Observer, a newspaper published in
Dacca, sént 2 specail correspondent to
the district and his report pubMshed
in that paper on 2nd May said—it isa
long report and I am only mentioning
a small sentence from it—“My two-day
visit to Murshidabad district areas and
talks with reliable and influential
non-official Muslims and officials con-
firmed that there had been no clash or
even a minor incident in Murshidabad
preceding, during or after the Malda
disturbances.” "
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I might mention that in fhis report
of the Pakistan Observer he gives
-interviews from the leading Muslims
of Murshidabad thus: he says that he
interviewed Dr. Faizuddin Ahmed, the
most popular doctor among the Hindus
and Muslims of Golaghat who categori-
cally denied any communal incident in
Lalgola and adjoining areas in the
sub-division. He then interviewed
Professor Radhole Karim of Berham-
pore, the .district headquaters and
others—Professor of the Berhampore
Women’s College, gives what they
said.

The special correspondent statfes
that people told him in Murshidabad
that Muslimg were eighty per cent of
the population there and Hindus werg
in a relatively small minority. If
there had been any trouble, it would
be the Hindus who would be the main
sufferers. Some what later the Pakis-
tan Observer repudiated their own cor-
respondent’s report. The fact re-
mains, however, that no incident and

no communal trouble occurred in -

Murshidabad district.

A]] these exaggerated reports in the
Pakistan newspapers and some state-
ments by high-raking officials natu-
rally excited the people in Pakistan
greatly and led them to commit vio-
lence. On the 26th, 27th and 28th
April, there were several cases of stab-
bing in Dacca and perhaps about a
dozen pgople were killed and many
more injured. In Rajshahi district,
the situation was particularly bad, and
the Pakistan authorities admitte®@ that
the gituation in that district had been
a very serious one and the Govern-
ment were abliged to order East Pakis-
tan Rifles to fan out all over the coun-
tryside and control the situation.

A Calcutta-bound train ig said to
have been halted on the 25th April
somewhere outside Rajshahi station
and attacked, and it is reported that
a large number of people were ki'led
in thig tragic incident. The worst
reports received by us are from
Darsha, a village in Rajshahi district
Here, a large number of Hindu refu-
gees had_been collegted and put under
the protection of the armed guard
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On the 29th April, for whatever reason,
the armed guard was withdrawn amd
this was followed by an attack on the
refugees in which very many of themn
are said to have been killed.

Other reports have reached us, of
serious trouble involving killing,
arson, etc, in the districts of Pabna,
Bogra, Khulna and Mymensingh. The
latest report on the situation in Rajs-
hahi district states that matters have
been brought under controlnd troops
are being withdrawn from those areas.

I have deliberately refrained from
giving figures of casualties where the
reports are vague and we could not
obtain details. I do not wish in any
sense to exaggerate and thus add fo
communal bitterness. In regard to
Malda, the figures we have givén are
precise. In regard to what happen-
ed in Pakistan, it is not possible for
us to give exact figures. Pakistan
appears to have imposed an effective
black-out-on the news and the move-
ment of people from East to West
Bengal is severely restricted. It is not
possible for me to give any correci
figures about this movement on either
side.

I am afraid the exaggerated accounts
published in newspapers have led to
great excitement, producing unfor- |
unate reactions. Some of these ac-
counts appearing in the Pakistan
press have been reported in the
foreign press too, apparently without
any persona] enquiry. Murshidabad
is a special case where it'is clear that
nothing happened and yet lurid ac-
counts have been given' of troubles
there.

It will be observed that the state-
ment I have made and others have
made in India differ very greatly
from the statements made in Pakistan
and apparently now in some of the
foreign papers, who have got the in-
fermation from Pakistan. The c!if-
ference is so vast; it is not a question
of a slight exaggeration.

Take Murshidabad. We say noth-
mng happened there and others.say
that hundreds of people were killed
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and 1500 women abducted. There is
a tremendous difference and surely it
should be possible to find out exactly
what happened, if there was trouble
or not. It is not a question of a few
persons this way or that way.

I would invite correspondents,
foreign or Indian, to go to Malda and
Murshidabad and find out for them-
selves what happened and what truth
there is in the report appearing in
the New York Times. I would invite
that correspondent himself, He is ares-
ponsible newspaperman. He has made
some statements sitting in Rajshahi.
He might have gone to Malda, which
is, ‘not too far and found out from
there what the facts were. It is most
deplorable that these exaggerated ac-
counts should be given. The Murshi-
dabad incident is symbolic, where, as
I have said, apparently nothing hap-
pened. If that is so, we can test the
other stories given about Malda.

In Malda, something did happen
undoubtedly and unfortunately. But
the large number of casualties given
and these harrowing tales are exag-
gerated. As a matter of fact, it was
gtated, in Malda the trouble started
by a quarrel between a Santhal wo-
man and some Muslim. That excited the

- people and the Santhals actually kill-
ed three or four Muslims by bows and
arrows on the first day. I cannot
naturally say how many refugees have
gone across or have come over. There
are a large .number of demands of
people of the minority community in
Pakistan to come over here and some
people, some consideable number,
may have gone. The difficulty is, nor-
mally there is a big traffic in between.
People come and go. They are ad-
joining areas and it is quite possible
that some people might have gone
over. I rather doubt if the numbers
are as stated.

I am very much concerned about
these matters and these reports are
bad enough to help such troubles and
conflicts. One should try to give the
facts, but when when one gives these
exaggerated facts and unfounded al-
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legations, it is a crime for those who
make themselves responsible for this
kind of thing. I can very will imagine
an average reader of newspapers in
Pakistan getting vastly excited when
he reads these newspapers and sees
this has happened. The newspapers,
whether in Pakistan or in India,
have a very particular duty fulfil. I
would again point out that the murshi-
dabad incident is symbolic, how out of
nothing something was created, which
excited people greatly and led to other
troubles.

According to our information, the
trouble that happened in Rajshahi
district was very very bad. I would
refrain from giving figures. But in
Darsha and in the railway train,, ac-
cording to us, a large number of
deaths took place and the whole inci-
dent was pretly bad. But we have
tried to be moderate in our state-

‘ments. In the present statement that

I have read out before you also, I

.have attempted to be moderate. We

have given facts, about which we felt
we had some basis and foundation and
they were correct. 1 cannot guarantee
if something else did not happen, but
nothing very different could have hap-
pened. In Malda, the Governor of
Bengal went towards the end of April
and spent some time there. Hon.
Members of this House who repre-
sent that area here have gone there
and reported to me and mentioned their
experiences to others. The High Com-~
missioner in Pakistan went to Dacca
and spent four days there. He sent
a senior official to Rajshahi. Then he
sent us a report which made very
painful reading. He could not go to
every village in the district of Rajas-
hahi, but such information as he could
get he sent to us. I have ventured to
state the facts we have, I hope, with
some moderation. But I do not wish
to exaggerate. It does me no good
whether a Hindu is killed or a Mus-
lim is killed; killing is killing and that
kind of killing is bad Kkilling, jnnocent
people sufferng ahd all that. But I
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think it is almost as bad for people
to exaggerate this and excite people’s
passions on this communal basis.

Shrimati Renu Chakravartty: Sir,
Pakistan has behaved in this manner
in the past, it behaves like that even
now, exaggerating what hag not taken
place. But, when the American news-
papers have been flashig it in order
to bring discredit to India, why is it
that our own Press Attaches and our
embassies there have not issueq a
very strong rejoinder to it? When
this matter was taken up in the New
York Times of 4th May and today is
12th May—we get it via Pakistan hav-
ing been reproduced in Dgwn and
then we see it in India—why is it
that every time we have to wait for
things to come like this and it is not
taken up quickly enough in order to
scotch this kind of wild propaganda
which took place after Goa and which
now takes place again at the slightest
happenings in Malda? I would like
to know what steps Government are
taking to see that our Press Attaches
and our embassies react immediately
to these things and scotch such pro-
paganda in time so that it would not
lead to such bad consequences.

Shri Jawaharlal Nehru: It is very
difficult for our Press Attache there
to contradict a statement made by a
correspondent who presumably had
been to the spot. Our press corras-
pondents have issued statements there,
but it may not have in the eyes of the
editor of that paper the same value.
The unfortunate thing is that such
statements have been issued by a cor-
respondent without apparently en-
quiring on the spot but by just taking
the exaggerated gnd lurid accounts
that were given to him in Rajshahi.
Our Press Attaches, as a matter of
fact, have stated this, I believe, even
in the Uniteq States, but it is very
difficult for them when a correspon-
dent says so. That is why I am in-
viting the correspondent and other
correspondents to go to Malda find out
for themselves, hold an enquiry which
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will help them in every way and not
be so eager to accept every rumour
and story that is told to ‘hem by
excited people. :

Shrimati Renu Chakravartty: Did
our embassy or the Press Attache
bring to the notice of the Government
of India what had actually appeared
in the Press there and asked us to
issue some sort of contradiction to it
at a sufficiently authoritative level, or
is it that this was brought to the
notice of the Prime Minister only
when we raised it as a Calling At-
tention Notice?

Shri Jawaharial Nehru: I can’t
answer that, but I do believe that odr
missions in various important places
did issue what might be call our
version of these incidents. I am glad
this matter has been raised here be-
cause, perhaps, my speaking on it may
draw a little more attention than
official statements made by the Minis-
try here or our missions abroad.

Shrimati Renuka Ray (Malda):

TOSe—

Mr. Speaker: No questons by
other hon. Members. We shall now |
proceed with othe other business.

11.40 hrs.

DEMANDS FOR GRANTS—contd.

MINISTRY OF COMMUNITY DEVELOPMENT
AND Co-OPERATION—CcONtd.

Shri Kolla Venkaiah (Tenali): Mr.
Speaker, although the total amount
of the three Demands relating to this
Ministry of Community Development
and Co-operation is paltry and insigni-
ficant, the issues and policies involv-
ed are the main things that we have
to discuss now to see whether the pro-
gramme has been implemented all



